
, 2. A"allability of jDdlgeaoos eo_PODeDtI 
at reBsoaable Price-It is proposed 
to de-reserve some of the compo
nents, reserved for amall scale so 
that organised sectors could manu
facture them in large volume which 
will result in reduction of the cost 
of such com,ponents. 

3. AbOlition of radio licence fee
Government has abolished Broad-
casting Radio Licence (BRL) aod 
Dealers, Possession Licence (DPL). 
which will greatly help in opening 
up newer market chaonels specially 
in rural areas. 

4. Radio Receivers manufactured by 
small scale units upto the cost 
of Rs. 165/- are exempted from 
excise duty. 

Import Policy for Electronics 

5716 SHRI S.B. RAMAIAH : Will 
the PRIME MINISTER be pleased to 
state: 

'(a) whether free for all imports policy 
for electronics is likely to affect indigenous 
interests; 

(b) if so, reasons for this shift in 
policy; 

(c) whether the ,smuggled quarts, diaital . 
watches are seJUna at Rs .. 30-40 a piece aJ)d 
jf so whether Government will import . . 

such watches in large quantities and market 
tbrpUlb public distribution system untjJ 
SQch time the manufacture thereof is 
started in the country; and 

.(d, wheth.er Government wilJ foHow 
s~ilar pra8m~ti~, policies in respe~t ~( 
VCRs aDd Colour TVs and ElectronIC 
equipment for Doctors aDd professionals '1 

THB MINISTER OF STATE IN THE 
MINISTR.)( OF S.CIBNCE AND TECH
NOLOGY AND IN 'THB DEPARTMENTS . " , 

OF OCEAN DBVELOPMBNT. ATOMIC 
ENB~GiY" SPACE AND .B~BCTRONICS 
(_I,.'Sa,IVkAJ y. IPATJ~): (a), ,od 1<b.)·; 
Tii~~e' . is' no shift" in the PoJicY. Ho~~ver,' 
to take advantage of the "advancement in 
e"""", illaPOCJ· .<-£ ~tecllnol~, will:be 
PfI~jfr_:;'.,Q ;.'MIAP, ",'j' .PDI;.Rr_t't;. 
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electronic base in the country. However, 
industries will be encourased to establish 
inhouse technology base so tbat repeated 
import of technologies does not have to be 
resorted to. 

(c) Yes, Sir. As regards import and 
marketing of such watches, metter is under 
considera tion. 

(d) 'No, Sir. Government has no plan 
to import VCRs and Colour TVs, etc. 

"Institute for Research aod Study on 
Environment at Bhopal" 

5717. SHRI PRATAP BHANU 
SHARMA: Will the PRIME MINISTER 
be pJeased to s ta te : 

(a) whether the Union Government 
have proposed an institute for research and 
study on environment at Bhopal in Madbya 
Pradesh; 

(b) if so, tbe details thereof; 

(c) whether the foundation stone was 
laid by Jate Prime !,-finister Smt. Indira 
Gandhi in 1982; and 

(d) if so, the progress of this project 
uptil now? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT ,AND 
FORESTS (SHRI VIR SEN) : (a) No, Sir. 

(b) to (d). Does- not arise. 

R~mmeQdations of Committee on 
Peaceful Uses of Outer Space 

57J8. SHRI N. VENKATA RATNAM: 
Will tbe Minister of EXTERNAL 
APFAIRS be pleased to state: 

(a) did the 39th United Nations Gene
ral Assembly consider the recommeoetkms 
or the Committee on Peaceful' 'U~~,,;:' of 
Outer Spacelfi(COPUOS); 

'(bj if 10, the result tbereof;' aDd 

.. (.) ,_ 'istand t.ken by {1.S.. .04, o'bor 
W.tel1\>Gti)\lp Q)D this s~ddwt ?, 




